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Friday, June 9, 1967/Jyatetha IB, 1889 
(Saka).

The Lok Sabha met at Eleven of the 
Clock.

[Mr. Speaker in the Chair]

Mr. Speaker: Before we take up 
Questions, I would like to bring to 
the notice of the hon. Member* that 
a targe number of Members have 
written to me that we are taking too 
long a time on each Question and too 
many supplementariea are allowed 
with the result that a number ol im­
portant Questions are lost. I think, 
they have a reasonable complaint-—, 
a number of them have given it in 
writing—and, therefore, I request that 
after four or five supplementaries, I 
may be permitted to go to the next 
Question. If 30 or 40 Members get 
up to put supplementaries, it will be 
dil!lcult for me to go to the next 
Question. We are losing a number 
of important Questions.
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Shri Shea Narain: No, Sir. I don’t 
agree with him. I hope the whole 
House will agree with me on this 
point that you may call the first name 
of the Member to put the Question 
and allow the whole House to have a 
free chance to put supplementaries. 
I w iy Member of the House is a re­
presentative of the country and should 
have the right to a question.
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Mr. Speaker: A  very valuable sug­

gestion.
ORAL ANSWERS TO QUESTIONS
Reserve Bank's Survey of Finances of 

Companies
+

•*91. Shrlmatl Suseela Gopalaa:
Shri Umanath:
Shri Satya Narayaa Singh: 
Shri E. K. Nayanar:

Will the Minister of Industrial 
Development and Company Affairs be 
pleased to state:

(a) whether the attention of Gov­
ernment has been drawn to the recent 
survey of the Reserve Bank on the 
finances of small public limited com­
panies (1964-85), which pointed out 
that external sources from 70.5 per 
cent of the total sources of fund;

(b) whether Government have con­
sidered the implications of these find­
ings;

(c) if so, the conclusions thereof; 
and

(d) the steps Government propose 
to take to check this trend?

The Minister of State in the Minis­
try of Industrial Development and 
Company Affairs (Shri Baghnnath 
Beddl): (a) Yes.

(b) and (c). These findings have 
no significant policy implications as 
the study pertains to only one year, 
viz. 1964-65 and in terms of paid-up 
capital covers only 26 •per cent at 
small public limited companies. The 
companies covered are, by an<j large, 
trading concerns whose debt equity 
ratio for 1964-65 has been shown in 
the study at 1-.1.9S which is quite fav­
ourable.
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(d) The study does not establish any 
long term untowards trend requiring 
any steps to be taken in this direction.

Shrimati Snaeel* Gopalan: May I
know to what extent the financial 
agencies, including banks, are exert­
ing influence on the small companies 
and what steps the Government pro­
pose to take to ensure that external 
resources do not exercise undue in­
fluence over these companies?

Shri Baghunath Reddi: In the study 
made 'by the Reserve Bank, in the 
Bulletin published in February!, 1967, 
this has been clearly explained. They 
have divided the resources into two 
categories, internal resources and ex­
ternal resources. Naturally, the banks 
come under external resources because 
they do not include paid-up capital in 
this. These are: banks Rs. 234 lakhs; 
statutory financial institutions Rs. 30 
lakhs; debentures Rs. 20 lakhs; mort­
gages Rs. 8 lakhs and others Rs. 66 
lakhs . . .

Mr. Speaker: She was asking a diff­
erent question. You are giving the 
whole history now.

Shri E. K. Nayanar: May I know 
whether (a) it is a fact that in respect 
of small public limited companies 
during 1964-65, there has been an 
increase of 36 per cent In bank bor­
rowing as percentage of external re­
sources and, if so, whether the influ­
ence of banks over the small limited 
companies has grown considerably;
(b) whether the Government propose 
to go deeper into the subject and find 
out the influence of first ten scheduled 
banks with a view to assess their grip 
over the small-scale sector; (c) whe­
ther the study of the Company Law 
Administration shows that the bulk of 
the surplus generated by the compan­
ies is appropriated by the big busi­
ness; and (d) whether the Govern­
ment is prepared to study these re­
ports and propose to take stringent 
measures to curb the activities of the 
finance capital through banks and 
other external sources.

The Ministers and Congress leadens 
talk about social control of banka . . ,

Mr. Speaker: That is all; this is a 
Question/Hour. This is not a debate.

Shri E. K. Nayanar: I have got the 
figures for 1964-65: small private
limited companies 909. external 
sources Rs. 727 lakhs, internal sources 
Rs. 293 lakhs. That is, the banks 
dominate over the small companies.

Mr. Speaker: He can make these
in the budget speech.

Shri E. K. Nayanar: My question
is whether Government will nationa­
lise banks.

The Minister of Industrial Deve­
lopment and Company Affairs (Shri 
F. A. Ahmed): I think, the hon.
Member is confusing the question. 
The pertinent question. . ..

Shri E. K. Nayanar: I want a spe­
cific reply to my question.

Mr. Speaker: Where is the specific
question for him to reply?

Shri E. K. Nayanar: My question 
is whether the Government is aware 
that banks dominate over small com­
panies. I want a specific reply to 
my question.

Mr. Speaker: He may forget the
other portions and reply to this ques­
tion.

Shri F. A. Ahmed: The pertinent 
question is the question of debt equity 
ratio. I may inform the hon. Mem­
ber that so far as the expert view is 
concerned, the norm is 1 to 2. In this 
case even the Reserve Bank has found 
that the ratio is 1 to 1.93 which is 
not very unfavourable to the norm 
fixed by experts.
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Shri s. S. Kotharl: Is the hon.
Minister aware of the fact that most 
of the small public companies are 
treated, for tax purposes, as section 
104 companies on which the taxes arc 
more than on big public companies? 
The result is that, on this account 
most of the profits of these small 
companies are taken away by taxa­
tion and they have to rely on exter­
nal sources. Woud the hon. Minister 
throw some light on this?

Shri F. A. Ahmed : From what has 
been examined by the Reserve Bank, 
it is evident that the balance bet­
ween the assets and the liabilities 
either on account of borrowing or on 
account of external sources is not very 
much. So I do not think that there is 
any implication of the trend which 
the bon. Member has in mind.

A i l  S . S . M k ir i :  I do not agree 
with bin.

Shri Bedatarla Bamtana; A similar 
survey was made in regard to larger 
medium companies and it shows that 
about 58 per cent comes from external 
sources. In view of the fact that 
the external sources constitute the 
savings of the public, may I know 
whether the Government is consider­
ing the quest{pn of nationalisation of 
banking institutions?

Shri F. A. Ahmed: That question
does not arise here.

Import of Jute
+

*3». Shri Shard* Nand:
Shri I . B. Singh:
Shri Kanjit Singh:

Will the Minister of Commerce be 
pleased to state:

(a) whether it is a fact that a large 
amount of foreign exchange is spent 
on the import of jute; and

(a, a so, the steps taken by Gov­
ernment to- increase the production of 
jute in India and the time likely to 
be taken to be self-sufficient in this 
regard?

The Minister of Commerce (Shri 
Dinesh Singh): (a) In view of succes­
sive short crops in the country, consi­
derable imports had to be authorised 
during 1965-66 and 1966-67 so as to 
provide adequate raw materials to a 
very important export oriented in­
dustry.

(b) It is proposed to raise orittur- 
tion of jute and mesta to 110 m*h 
bales by 1970-71 so as to achieve self- 
sufficiency. The programmes include 
double cropping in extensive areas, in­
troduction of high-welding strains and 
adoption of intensive cultivation meth­
ods. Government have also raised the 
minimum support price for jute bv 
Rs. 14 per quital for 1967-6**
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